FORM G
INVITATION FOR EXPRESSION OF INTEREST

FOR

RNA LIFESTYLE PRIVATE LIMITED
OPERATING IN THE BUSINESS OF TRADING AND SERVICING LIFESTYLE PRODUCTS AND
RELATED GOODS AT MUMBAI, MAHARASHTRA

(Under regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS

1. Name of the corporate debtor along | RNA Lifestyle Private Limited
with PAN & CIN/ E:R No. CIN: U51909MH2003PTC140062

PAN: AADCR1211]

2. Address of the registered office RNA Corporate Park Next to Collector's Office,
Kalanagar, Bandra (East), Mumbai, Maharashtra,
India, 400051.

3. URL of website Not Available

4. Details of place where majority of | The Corporate Debtor does not have any tangible
fixed assets are located or intangible fixed assets. No fixed assets are

reflected in the last audited financial statements
for FY 2019-20 or in the unaudited financial
statements for FY 2024-25.

5. Installed  capacity of main | The Corporate Debtor has no installed capacity
products/ services for its main products/services.

6. Quantity and value of main | Nil. Norevenue from operations is reported in the
products/ services sold in last | unaudited financial statements for FY 2024-25 or
financial year in the last audited financial statements for

FY 2019-20.

7. Number of employees/ workmen | Nil.

8. Further details including last | Details can be sought by sending email at
available financial statements | cirp.rnalifestyle@npvinsolvency.in
(with schedules) of two years, lists
of creditors are available at URL:

0. Eligibility for resolution applicants | Details can be sought by sending email at
under section 25(2)(h) of the Code | cirp.rnalifestyle@npvinsolvency.in
is available at URL:

10. | Last date for receipt of expression | 24-10-2026
of interest

11. | Date of issue of provisional list of | 29-10-2026
prospective resolution applicants

12. | Last date for submission of | 03-11-2026
objections to provisional list

13. | Date of issue of final list of | 06-11-2026

prospective resolution applicants
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14.

Date of issue of information | 09-11-2026
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15.

Last date for submission of | 09-12-2026
resolution plans

16.

Process email id to submit | cirp.rnalifestyle@npvinsolvency.in
Expression of Interest

17.

Details of the corporate debtor’s | No
registration status as MSME.

Sd/-

IPE - NPV Insolvency Professionals Private Limited
(Formerly Known as Mantrah Insolvency Professionals Private Limited)
Through its Director - Mr. Amrish Navinchandra Gandhi
Resolution Professional

RNA Lifestyle Private Limited (In CIRP)

IBBI Reg. No: IBBI/IPE-0040/1PA-2/2022-23/50021
Registered Address: H-35, 1st Floor,

Jangpura Extension, Jungpura,

South Delhi, New Delhi - 110014

Validity of AFA: December 31, 2026

Email for Correspondence cirp.rnalifestyle@npvinsolvency.in

Date: 09/10/2026
Place: Mumbai
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FORM G

PUBLIC NOTICE

PUBLIC NOTICE

aﬂ’—' 3”1"—"' ﬂﬁa’ BAN K OF BARO DA ON Behalf of AND Upon request o IN‘SER?_T;E;?iT_REE?IIS\NI :;éNIT“R’:IE-?-EEOR ;)ttécser:?i R/?;r\er())/ Jgg esn|}qo(;tﬂiﬂrglfe?ié?;geaﬁhﬁ

- L Zonal Stressed Asset Recovery Branch: Meher Chamber, Ground floor, Dr. Sunderlal | |My client M/s. Shriyan Buildcon Private 03, Sonmarg C.H.S.L., Opp. Kania Mall, S.V.

. i P ; - OPERATING IN THE BUSINESS OF TRADING AND SERVICING ’ e L P

Bank ofBaroda Behl Marg, Ballard Estate, Mumbai - 400001. « Phone: 022-43683807, 43683808. '—'f;T‘"ethan(‘)% "SGSeg'E'e"ed Eff'cle a LIFESTYLE PRODUCTS AND RELATED GOODS AT MUMBAI MAHARASHTRA 3‘}% 2"{')";'811 l(West), bMIl:'mga;h exfpllrled on

. . office No. , Ghanshyam Enclave " ) ! .06.2020, leaving behind the following

E-Mall: ambom@bankofbarods.co.n Ll o Link R, Kanava (e | [N TR ANl o cirrio s

Sale Notice For Sale Of Inmovable Properties “APPENDIX- IV-A [See proviso to Rule 8 (6), and 9(1)] i\ﬂurlr;baid4000§7: Nﬁtice is hereby gize_ o RELEANT pAnncuums 4 Ephf;se,”‘a“‘l:ves; Sinahania - Widou. 2. Wi

N N R N L N 0 all and sundry, whoever concerned i . . Manju Manoj Singhania — Widow, 2. Mihir
E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and a mishpocha that my client wanted td |[{1. [Name of the corporate debtor along with PAN [RNA Lifestyle Private Limited anoj Singhania — Son, 3. Natasha Kewal

Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002. purchase and acquire property more & CIN/ £P No. CIN: U51909MH2003PTC140062 ohia — Daughter the said persons have
Notice is hereby given to the public in general and in particular to the Borrower (s), Mortgagor (s) and Guarantor (s) that the below described immovable properties Mortgaged/ | | particularly described in the 'Schedule i i PAN: AADCR1211J — e%r:asenlted themselves t? rt])edthe '993(; heirs
charged/Hypothecated to the Secured Creditor, the possession of which has been taken by the Authorised Officer of Bank of Baroda, Secured Creditor, will be sold on “As is | |of the Property hereunder written. M 2. |Address of the registered office RNA Corporate Park Next to Collector's Office, || - fand legal representatives of the deceased.

i . Lo i on : i on o ) . iont i : ; Kalanagar, Bandra (East), Mumbai, he deceased, Late Shri MANOJ B
where is”, “As is what is”, and “Whatever there is” and “Without recourse basis” for recovery of dues of secured creditor’s below mentioned account/s. The details of | |client intend to acquire said propert Maharashtra, India, 400051. SINGHANIA. had availed of a loan facility
Borrower/s/Director/s/Mortgagor/s/Guarantor/s/Secured Asset/s/Dues/Reserve Price/e-Auction date & Time, EMD and Bid Increase Amount are mentioned below - from Shri Kishore K. Changrani & 1€} | 3™ (R[ of website Not Available bearing Loan Reference No. 20700041712

() Reserve Price & | Status of others by the Trust and Administrato 4. |Details of place where majority of fixed assets |The Corporate Debtor does not have any rom Dewan Housing Finance Corporation
Description of 1.Date of | o) eME Amount of . Property | |ofEstateof E.F.Dinshaw. are located tangible or intangible fixed assets. No fixed imited (DHFL), which was subsequently
S Name & Address of Borrower/s / Directors / the immovable e-Auction @ mountol| POSSEssion |, ection However, the names Shri Kishorg assets are reflected in the last audited financial | | - Raken over by Piramal Capital & Housing
Lot Guarantorls | Mortaagor/s roperty with known Total Dues 2. Time of the Property | (Constructive date & K. Changrani & 19 others by the Trus statements for FY 2019-20 or in the unaudited || Feinance Limited, against Bungalow No. 235,
o e :nczmb¥ances if any E.-auction (4 Bid Increase | | Physical Time. and Administrator of Estate of EF 5. [Installed capacity of main products/ services 222n(?tlJarthr?;nE)eengtsofror:aF:nZDUi:;til\sed capacity L\agic |'H EPT kPh}?ﬁ e|_|' si[t)qa}tp(i Rat Vé”%ﬁe
i Amount . Dinshaw is not appearing in the records : 4 0 ) mbivali, Taluka Khalapur, District Raigad. The
- - — — - | office for its main products/services. aid loan has been fully repaid and closed by
1 | Ws Sutariya Gems Private Lim-ited (Borrower) Property ID Total dues- [1) 29.10.2026|1) Rs. 4,99,00,000/-| Symbolic |23-10-2026 of Z/SZ eX::aCt 'Zs.ued zbeaé'fitthISOfﬂC 6 Quantiy and valus of main products/ services NIl No revenue from operafions s reported in mt. Manju Singhania, being the co-borrower,
a) EW 8011, Bharat Diamond Bourse, Bandra Kurla Com-plex, BARB25850561 Outstandlng 2) 1400 Hrs 2) Rs. 49,90,000/- | The property And 11.00 an n roperty car |ssug y iy surve sold in last financial year the unaudited financial statements for nd no amount remains outstanding in respect|
Bandra East, Mumbai - 400051. Registered  Morigage| Amount | to 1800 Hrs | 3)Rs.3,00,000- | isunder | AMto ngészarjgl';:; Borivali, Mumba FY 2024-25 or in the last audited financial hereof.
i ‘ : ] i - statements for FY 2019-20. .
b) Block N'o. 177, Surat Dia-mond Bourse, Bldg A1, Dream City |of resujentlal property] ason Symbolllc 04.00 PM By way of this Public Notice a 7 Number of emplogessl workman T he said Finance Company proposes to hand
Khajod Majura, Surat - 395005 bearing address Flat No.| 08.09.2026 Possession ; e Al - . : . pver/release the original title and other
X ) . N Large, any one has claim or objection o 8. |Further details including last available Details can be sought by sending email at Hocuments pertaining to the aforesaid loan and
©) ‘Ofﬁce No. 38, Moti Vankal, Taluka Mangrol, Distt Surat,|303 And 304, 3 f'°°f- Rs. 30.04 Cr and Bank will demand or charge over said propert financial statements (with schedules) of two [ cirp.rnalifestyle@npvinsolvency.in broperty to the aforesaid persons claiming to
Gujrat - 394430 Ruby Apartment A in| plus Legal hand over (including proposed transaction with m years, lists of creditors are available at URL: he the legal heirs and legal representatives of
Mr. Rakesh Ravjibhai Patel (Director and Gurantor) Pres-idency Co-Op Hsg| Charges, the property client) by way of sale, transfer, giftl| || |Eligibility for resolution applicants under |Details can be sought by sending email at he deceased.
Mr. Ravjibhai Dharamshibhai Patel (Director and Guarantor) [Soc. Ltd, N.S. Road| Other symbolically exchange. mortgage, trust, inheritance aeRCE'_O“ 25(2)(h) of the Code is available at  |cirp.rnalifestyle@npvinsolvency.in ny person having any right, ftle, interest
Mrs. Madhuben Ravjibhai Patel (Gurantor) No. 7, Juhu, Mumbai -| Charges to auction possession, lien or otherwise, then the: 0 TLastdate Tor receipt of expression of interest [24-10-2026 claim, demand or objection of whatsoever
Flat No. 303 and 304, 3 floor, Ruby Apartment A in Presidency|400049 Owned by Mr| Plus purchaser as shall raise claim within 15 days Wittll | =3 Tpate ofissue of provisional I i nature inrespect of the deceased, the aforesaid
X . provisional list of prospective |29-10-2026 R H .
Co-Op Hsg Soc. Ltd., N'S Road No. 7, Juhu, Mumbai - 400049 [Ravjibhai Patel (Director/|subsequent per detailed documentary evidence hereof and shal resolution applicants ‘aeer?eogesng?lng.g]gatr?dt}grhltfléeg?épeeslgs'da%?'le'g::
Mr. Premjibhai Dharamshibhai Beladiya (Director and Guarantor)[Guarantor) and  his| interest/ terms and submit to undersigned having offic | 2™ [Last date for submission of objections to | 03-11-2026 dopcumentslvis hereby called upon Ito Sllj%lmit
Mr. Hareshbhai Premijibhai Beladiya (Director and Gurantor) |[spouse Mrs. Madhuben|  cost condi-tions. ﬁdresssar: ‘?ﬁ'?s N;H Room g‘; th 2kn provisional list i uch claim/objection in writing, along with
Mr. Vinodbhai Premjibhai Beladiya (Director and Gurantor) Patel (Guarantor) thereon oor, rinatt aVéﬂ, , Picke 13. |Date of issue of final list of prospective 06-11-2026 upporting documents within 15 (fifteen) days
237 Viki N Soci N D Ci L H Road.|Ad . 1226 Road, Mumbai-400002; However, nd resolution applicants rom the date of publication of this Notice.
ot I3r;15n(\)06agar ociety, Near Darpan Cinema, oad, A rr';tteas;r{lr:g A reciprocity will be entertained from an: 14. |Date of issue of information memorandum,  {09-11-2026 n the event no F;Iaim or objection is reéeived
urat - q.Ft. Built up Area or incognito thereafter AND no claim shal evaluation matrix and request for resolution L ) . N
M/S M Vinodkumar Exports Partnership thereabouts be intertained thereafter and his plans to prospective resolution applicants ithin the aforesaid period of 15 (fifteen) days,
EW 8011, 8" Floor, E Tower, Bharat Diamond Bourse, Plot No. C-28|Encumbrance known to licati il b id 15._|Last date for submission of resolution plans _|09-12-2026 e Finance Gompany shall proceed to hand
, ! ' , . ' NG application wi € considered | o6 TProcess emaiid to submit Expression of cirp.ralifestyle@npvinsolvency.in ver/release the said original documents to the
Bandra Kurla Complex, Bandra East, Mumbai - 400051 bank: Nil accordingly Interest foresaid persons without any further notice.
SCHEDULE OF PROPERTY - ] — .
+  Property is under Symbolic Possession and Bank will hand over the property symbolically to auction purchaser as per detailed terms and conditions. Piece and parcel of land with 42 1. Dte‘ta"s of ,‘;g,\flgm"mte debtor’s registration - No Eﬂsé-oﬂﬂﬁqu%
* For detailed terms and conditions of sale, please refer/visit to the website link https://www.bankofbaroda.in/e-auction.htm and online auction portal https://baanknet.com structure bearing Survey No. 78/1/1 Sl & - S0)- ’ Adv. Dipti S. Patole
Also, prospective bidders may contact the Authorised officer on Tel No. 022-43683803-13 Mobile No. 9771419968( Dinesh Pratap) or Mr. Amit Agarwal( 92209 78046) corresponding to CTS No. 246, having IPE — NPV Insolvency Professionals Private Limited Address: 531/Laxmi Mall, Laxmi Industrial
its area as_per 7/12 extract is 5.18.24 (Formerly Known as Mantrah Insolvency Professionals Private Limited) | [Estate, Andheri West | Contact: 9920211631
sdl- g T T AT and area as per propert Through its Director - Mr. Amrish Navinchandra Gandhi
i i ) card is 2260.60 = Tt lying on village Resolution Professional
Date: 08-10-2026 Authorized Officer, | Iyo104 (horth), situated at Jai Mataj RNA Lifestyle Private Limited (In CIRP)
Place: Mumbai BANK OF BARODA | |\eifare Society, R/south ward IBBI Reg. No: IBB/IPE-0040/IPA-2/2022-23/50021

Registered Address: H-35, 1st Floor, Jangpura Extension, Jungpura,

Hemukalani Road 4, Kandivali (West)

p—
: (N MAHARASHTRA REAL ESTATE

Mumbai 400067, Taluka Borivali o South Delhi, New Delni - 110014 ) APPELLATE TRIBUNAL
Mumbai Suburban District Date: 09/10/2026 Validity of AFA: December 31, 2026 | § 32" 54 meRree wfTeR et el
: s/l LPlace: Mumbai Email for Correspondence cirp.malifestyle@npvinsolvency.in ~ R

BRUTAS AT B BT
HERT §RIST JHSd, SR |
munharabarragedivision@gmail.com

NAGENDRA B. SHUKLA
ADVOCATE HIGH COURT
Place: Mumbai Date : 09/10/2026

MahaREAT/Judl./837/2026.
Dated:- 30/09/2026.
BEFORE THE MAHARASHTRA REAL
ESTATE APPELLATE TRIBUNAL,

FORM NO. 14
[See Regulation 33(2)]
Through Regd. AD/ Speed Post, affixation, Dasti/Newspaper Publication

fafaeT =1 = | 02/2026—27 KOTAK MAHINDRA BANK LIMITED DEBTS RECOVERY TRIBUNAL NO. 2, AT MUMBAI (MehaREAT), MUMBAI
EF% . . k t k Registered Office: 27BKC, C 27, G Block, Bandra Kurla Complex, Bandra (E), ry ’ PUBLICATION NOTICE
CECIEREASHEFAD KNUIN JgaTge www.eproc2.bihar.gov.in W) ota Mumbai - 400 051 3rd Floor, MTNL Bhavan, Strand Road,Colaba Market, Colaba, Mumbai-400005 TR YTy o
a,—pf BT faaeor— Corporate office: Kotak Infiniti, Bldg No 21, Infinity Park, General AK Vaidya Marg, M.A. No. 1268/2026 (Delay)
= — — — Malad (E), Mumbai - 400097 DEMAND NOTICE In
ks o - s e hotalc com Appeal No. AT06/00365/2026
e <ifer (ema | wif( = SRR % A amafy NOTICE UNDER SECTIONS 25 TO 28 OF THE RECOVERY OF DEBTS & ppeal No. / /
w0 i) | wod) | (i | (i) AUCTION - NOTICE BANKRUPTCY ACT, 1993 AND RULE 2 OF THE SECOND SCHEDULE TO THE
Bt ST | Bact ifTengT That the below mentioned Borrower/s had availed gold loan facility against security of the gold ornaments/ INCOME TAX ACT, 1961 Hemant Badheka ... Appellant
Hrs # (G #H) | e (ST ) items, as specified below. The Borrower/s defaulted in due repayment of the installments and outstanding R.P. No.: 194 of 2026 Exh.7 Versus
T AT TS ST dues and as a result of which the Bank was constrained to issue notices calling upon the Borrower/s to repay -F. No.: 0 xh. M/s Enkay Castle Respondent
S 3 . i R the outstanding amounts. However, the Borrower/s has failed to repay/clear his outstanding dues thereby Next date:15.10.2026 T oo e
ﬂqﬁ WS Y AV ) compellingthe Bank to auction the gold ornaments pledged in favour of the Bank. BANK OF MAHARASHTRA N?/é Enkay Castle
i W e B B0 o 2,651 W b0 The open auction of the above mentioned gold ornaments would be held on/after at :- VERSUS Address- 206, Vashi Plaza, Sector-17
1 & 155.25 3.10500 10000.00 5900.00 T =g Date: 19-Oct-2026 Time: 11:00 AM Place: Respective Sub Locations/E-Auction ress- 210, vashi Flaza, seclor-1/,
o 2.901 i @7‘ TR Wfﬁ PCC. £ - _/ KONKAN INDUSTRIAL AND MARINE COMPANY & ORS. Navi Mumbai- 400 703
TERAT B vd e <Rt ge ) ApplApac Party Name State Location Sub Location | Gross Whereas. the Appellants abovenamed has
+ 000 Fro %0 4 4 06 Fo o T wet | | CD1-KONKANINDUSTRIALAND MARINE COMPANY Havingits office at 26, | | "e52S, F& 1‘;%{3/202 % (Doleg) n Apposl
R T | GLN4277970 | NAVEEN REGINALD RODRIGUES | MAHARASHTRA | NAVIMUMBAI AIROLI __[172.49| | AHAPalavRoad, Near Retiwala Industrial Estate, Ghorupdeo, Mumbai -400023. - A No. ) (Delay) In App
GLN4497077 |  AMAR SHOUKAT SHAIKH MAHARASHTRA | NAVIMUMBAI | KALAMBOLI | 19.50 || | And Gala No. 20, Ground Floor, Tirupati Industrial Estate, 66, KV Road, Village $0b ATIO?/003$5”/2025 lﬂhthlé é\ppz“ats
n n i(Si i ing the Order date
+ IR ST S T @ @) R fei 06102026 GLN4463244 | PRAKASH SHIVRAM JADHAV | MAHARASHTRA | NAVIMUMBAI | KALAMBOLI | 15.11 Amli (Silvassa)- 396230 ribunal for challenging
. P ! . GLN4486387 | SAMEENA MUBEEN THAKUR | MAHARASHTRA | NAVIMUMBAI | KALAMBOLI | 77.72 N : iRy 01/01/2025 passed by the Maharashtra
3. FAfAsT AT SIS $X OF amcits 3 30102026 FT 1000 A A B 07.11.2026, | | °GIN4751707 | ZULEKHA SHARIF SHAIKH | MAHARASHTRA | NAVIMUMBAI | NERUL | 55,63 | | CP2-AJITHEMKANT BHINGARDE, Having address at 3/14, Family Building, | 1 = 0 o etory Authority. Mambai in
BT B af] THT 3:00 T G TP GLN4459864 MANISHA SAROJ MAHARASHTRA | NAVIMUMBAI NERUL 71.08 Dr. Batiiwala Road, Parel, Mumbai- 400012 e osueoy $
(R awrge www.eproc2.bihar.gov.in ) GLN4214184 | SANTOSH VITTHAL KHAMKAR | MAHARASHTRA | NAVIMUMBAI | NERUL | 27.32 | | CD3-KUNDAN AJIT BHINGARDE ,Having address at 3/14, Family Building. %?mpflamt ‘dN(/f\' 0?00600000](03?]325.5'
4. 91—drs A B1 W, o wd R 03.11.2026 WHA 3,00 d91 FURE § GLN4378922 GANI ALI KHAN MAHARASHTRA | NAVIMUMBAI | NERUL | 16.65 || | Dr-BatliwalaRoad, Parel, Mumbai-400012 © aloresaia Appea came Up 1o hearng
Bl ! before the Division Bench consisting of th
e eI, RieT Gom, oTer e e, aem | [[GLN4225380 | RAJESH ULFAT THAKUR MAHARASHTRA | NAVIMUMBAI | VASHI 37.95 || | CD4 - GAUTAM HEMKANT BHINGARDE ,At and Post Dhokuwade, Taluka | [P€lore the bivision Bench consisting of the
5. TEE dre G B R T4 G —  RIE 07.11.2026 WG 3:30 T SR & ' GLN4615203 |  SUNITA SURESH MASKAR | MAHARASHTRA | NAVIMUMBAI VASHI 29.00 || | Alibag, Dist. Raigad- 402201 Hon'ble Chairperson Shri Justice S. S. Shinde
) ’ (ﬁ{q} : wwWe roc2 bihér ovin ™) GLN4748830 | PARVEEN BANU KAMRUDDIN | MAHARASHTRA | NAVIMUMBAI VASHI 13.20 CD5-ASHOK M. MALUSHTE,At & PostAwas, Tal: Alibag, Dist: Raigad-402201 and the Hon'ble S. M. Deshpande, Member
I¥e www.eproc2.bihar.gov.in’ MOLLA This is to notify that a sum of Rs.1,20,54,259.47 (Ru (A) on 21st September, 2026 when the
. ) " .1,20,54,259. pees One Crore Twenty p! )
6. fRia drs @em @1 fafdr v wwg — e YRIRPRI ERT 18 ﬁfﬂﬁﬁ a‘?r. SR | GLN4257878 | VAISHALI ANANTHA GALANDE | MAHARASHTRA | NAVIMUMBAI VASHI 18.00 Lakh Fifty Four Thousand Two Hundred Fifty Nine and Paise Forty Seven | | Tribunal has allowed to Appellants for
(R dewmse www.eproc2.bihar.gov.in W) GLN4704629 | SHAILESH SHARAD DERE MAHARASHTRA | NAVIMUMBAI VASHI 43.21 Only) has become due from you as ibid Recovery Certificate drawn up in O.A. | |substitute service by way of publication of
7. fafaer @em @1 T —J9uEe www.eproc2.bihar.gov.in W gtmsgggg 2:2:&:: 2:2223 [D)EEE mﬁ:ﬁgg:;m mx:mﬂmgﬁ: xﬁg:: gggg No. 85 of 2010 by the Hon'ble Presiding Officer, Debts Recovery Tribunal - | [Notice in two newspapers namely ‘Free
8. T &1 derm @t oy = 120 fo GLN4438853 | CHETAN BAJABA POKHARKAR | MAHARASHTRA | NAVIMUMBAI | VASHI | 23.35 | | Mk, Mumbai. The Applicantis entitied to recover the sum of Rs. 1,20,54,259.47 | Press Journal" and “Navshaki'.
fySTIeeTaT @7 TeITE vd — priaTers i RIST gFEd SRR > (Rupees One Crore Twenty Lakh Fifty-Four Thousand Two Hundred Fifty- And you (The Respondents abovenamed) are
9. & Td qar ’ SRS : I Bidders are requested to Submita copy of their Photo - identity, signature and address proof along with their Nine and Paise Forty-Seven Only) alongwith the future interest @ 12% per ¥ 4 .
faRiy SN T ¥ ?g d99g T www.eproc2.bihar.gov.in original for verification together with two recent photographs at Sub Location. Also individual bidder should | | annum simply w.e.f. 17.03.2010 till recovery from the C.D. Nos. 1 to 5 jointly hereby summoned to appear in person or by
. . . . kS 2 be present to handover the documents.The Bank reserves the right to change the venue/date/time of and severally. an Advocate before this Appellate Tribunal on
vd www.state.bihar.gov.in/prdbihar 4 <@1 ST Wehdr | ) auction or cancel the auction / finalise the highest bid without any notice to bidders. Vou are heretl)y directed to pay the above sum within 15 days of the receipts of 28th October, 2026 failing which the said
BRI SIS, The cost of the auction process will be debited to the customer account. Bank reserves the right to recover | | the notice, failing which the recovery shall be made in accordance with the APP%' will be disposed off ex-parte.
'(ﬂ‘l'zﬂ'l RIS gHS, W’I’\; géeéé):rﬁnce amount from the customer if the bid amount is insufficient to meet the payoff amount of the | | Recovery of Debts and Bankruptcy Act, 1993 and Rules there under. Given under my hand and seal on the
PR- 013305 ( WRD ) 2026-27 HIdTel 50 :~7463889765 F f her details/ - sineth 4 oond " In addition to the sum aforesaid, you will also be liable to pay: 30th September, 2026. 30.09.2026
NN N . = or any further details/assistance/clarification regarding the terms and conditions of the auction, you are a) Such interests as is payable for the period commencing immediately after Shri
IR Gﬁ'\’ 'Qﬁfﬂ_\’ - ri. 8. S. Kharat
TR H I Pl % Uh ’ ga HAhey q 9UR| requiredtocontact Mr. SUSHANT CHAVAN 09226288624 this notice of the certificate / execution proceedings. ( Registrar)
b) All costs, charges and expenses incurred in respect of the service of this Maharashtra Real Estate:

PUBLIC NOTICE

General public is hereby informed that our client, Mis. Muthoot Finance Ltd., Registered Office: NH Bypass Palarivattom, Kochi-682028, Kerala, India CIN: L65910KL1997PLC011300, Ph: +91 484-4804000, 2396884,
2394712, mails@muthootgroup.com, www.muthootfinance.com is conducting Auction of ornaments (NPA accounts for the period up to 30.09.2025), pledged in its favour, by the defaulting Borrowers, as detailed

hereunder. All those interested may participate.
GSTIN-27AABCTO0343B1ZY (Maharashtra)

First Auction Date & Time: 11.11.2026, 04:00 P.M.
Second Auction Date & Time: 13.11.2026, 04:00 P.M.
Third Auction Date & Time: 14.11.2026, 04:00 P.M.

Ahmednagar (1432): RGL-3856, Jamkhed-(MA) (3034): MDL-4033, MUL-7997, RGL-8829, Shrirampur (MA) (3163): MDL-3013, 3328, MUL-13359, 14651, 15611, RGL-8615, 9063, Ahmednagar-Sarjepura (4374):

MUL-14520

Auction Centre: Muthoot Finance Ltd., Kamda House, First Floor, Plot No. 196/4, Above Federal Bank, Savedi Road, Ahmednagar, Maharashtra-414003

First Auction Date & Time: 11.11.2026, 10:00 A.M.

Second Auction Date & Time: 13.11.2026, 10:00 A.M.

Third Auction Date & Time: 14.11.2026, 10:00 A.M.

Jalna-(MA) (2748): MUL-8336, 8337, Ambad Jalna (5290): MDL-350, MHP-68, MUL-281, 282

Auction Centre: Muthoot Finance Ltd., Panch Complex, First Floor, Mama Chowk, D. Raja Road, Opposite Andhra Bank, Jalna-431203

First Auction Date & Time: 11.11.2026, 01:00 P.M.
Second Auction Date & Time: 13.11.2026, 01:00 P.M.
Third Auction Date & Time: 14.11.2026, 01:00 P.M.

Aurangabad-CIDCO (3888): MDL-5891, MHP-1265, MUL-24207, 24453, Aurangabad-Osmanpura (4328): SRS-265, Waluj (MA) (4481): MDL-2433, MUL-15695, 18921, 18963, 19064, 19065, Garkheda (MA) (4579):

MUL-6941, 7171, 7966

Auction Centre: Ground Floor, CTS No. 12979/9, Sarwarth Siddhi, Mondha Road, Laxman Chawadi, Samrat Ashok Chowk, Sambhajinagar, Aurangabad Dist. Chhatrapati Sambhajinagar, Maharashtra-431001

First Auction Date & Time: 12.11.2026, 04:00 P.M.
Second Auction Date & Time: 13.11.2026, 04:00 P.M.
Third Auction Date & Time: 16.11.2026, 04:00 P.M.

Beed-(MA) (2833): MDL-9282, MOL-6761, MSL-16795, MUL-22032, 28114, Parlivaijnath-(MA) (3106): MDL-5116, 5421, MSL-10304, MUL-13744, Ashti-(MA) (3185): MUL-8816

Auction Centre: Muthoot Finance Ltd., Ayodhya Complex, First Floor, Opposite S.P. Office, Near Shivaji Chowk, Beed-431122

First Auction Date & Time: 17.11.2026, 01:00 P.M.
Second Auction Date & Time: 19.11.2026, 01:00 P.M.

notice and warrants and other processes and all other proceedings taken
forrecovering the amount due.
You are hereby ordered to appear before the undersigned on 15.10.2026 at
2.30PM for further proceedings.
Given under 1ny hand and the seal of the Tribunal, on this date .10/09/2026
Debts Recovery Tribunal,

@ Mumbai (DRT-2)

Chetan J. Bhimgade.
Recovery Officer-2

a jO“gbOﬂlJ PRIVATE LIMITED \

(Formerly Jolly Board Limited)
CIN No:- U20200MH1956PTC009899
Registered Office : 501, Rewa Chambers, 31 Sir V. Thackersey Marg,
Mumbai- 400 020, India. Tel: +91- 22-22078531-34
Email:- investor@jollyboard.com, website:- www.jollyboard.com
NOTICE
Transfer of Unclaimed Dividends / Equity Shares of the Company to
Investor Education and Protection Fund (IEPF)

Background: This Notice is published pursuant to the applicable
provisions of the Companies Act, 2013 read with the Investor
Education and Protection Fund Authority (Accounting, Audit, Transfer
and Refund) Rules, 2016 as amended ("the Rules").

The Rules, inter alia, contain provisions for transfer of share(s), (in
respect of which dividend(s) has not been paid or claimed by the
shareholder(s) for seven consecutive years or more), to IEPF
established by the Central Government.

The Company has sent individual communication to the concerned

Appellate Tribunal, Mumbai
Maharashtra Real Estate
Appellate Tribunal

Maharashtra Real Estate Appellate Tribunal
1st Floor, One Forbes Building, Thapar
House,Dr. V. B. Gandhi Road, Kala Ghoda
Fort, Mumbai 400 001

Tel: 022 35950879 / 02247763537
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s, MAHARASHTRA REAL ESTATE
| /\% APPELLATE TRIBUNAL

wﬂ’ TERISE TR HUaT AU
RO
MahaREAT/Jud!./835/2026.
Dated:- 30/09/2026.
BEFORE THE MAHARASHTRA REAL
ESTATE APPELLATE TRIBUNAL,
(MahaREAT), MUMBAI.
PUBLICATION NOTICE
M.A. No. 1266/2026 (Delay)
In
Appeal No. AT06/00202/2026

. . ) . h - g SanatBadheka .. Appellant
Third Auction Date & Time: 20.11.2026, 01:00 P.M. shareholders at their registered address whose dividend(s) remain anat Badhera Versus ppetan
Jalgaon (MA) (2661): MDL-3287, 7810, 7990, 8993, MSL-23503, MUL-17487, 17750, 18287, 18688, 19281, 21889, 27083, 27084, 27435, 27437, 27771, 28292, 28293, 28294, 28513, 28749, 28799, 29216, 29878, SRS-32, unclaimed and whose share(s) are liable to be transferred to IEPF | |\ys Enkay Caste ... Respondent
133, 235, Bhusewal-(MA) (2747): MDL-6387, MUL-31214, 31215, 31216, 31217, 31218, 31219, 31220, 31221, 34518 under the Rules. The shareholders are advised to claim such | |,

Auction Centre: Ground Floor, Plot No. 68, Zilla Pet, Behind Id Court, Near Gujarat Sweet Mart Jalgaon, Maharashtra-425001

First Auction Date & Time: 17.11.2026, 10:00 A.M.

Second Auction Date & Time: 19.11.2026, 10:00 A.M.

Third Auction Date & Time: 20.11.2026, 10:00 A.M.

Malkapur-(MA) (2731): MDL-4117, 4981, MUL-21033

Auction Centre: First Floor, Shri Jalram Plaza, Sarafa Lane, Buldhana, Maharashtra-443001
First Auction Date & Time: 18.11.2026, 11:00 A.M.

Second Auction Date & Time: 19.11.2026, 11:00 A.M.

Third Auction Date & Time: 21.11.2026, 11:00 A.M.

Dhulia-(MA) (2849): MUL-15116

Auction Centre: Muthoot Finance Limited, Chethna House, Ground Floor, CS No. 15/3, Khol Goli, Lane No. 4, Dhulia, Maharashtra-424001

First Auction Date & Time: 18.11.2026, 03:00 P.M.

Second Auction Date & Time: 19.11.2026, 03:00 P.M.

Third Auction Date & Time: 21.11.2026, 03:00 P.M.

Nandurbar-(MA) (3107): MDL-3226, 3970, MGM-111, MHP-454, MUL-6961, 7060, RGL-2582

Auction Centre: Muthoot Finance Limited, First Floor, Shop No.15-19, Amrut Complex, C.S. No. 909/E, Amurut Chowk, Nandurbar, Maharashtra-425412

First Auction Date & Time: 23.11.2026, 11:00 A.M.
Second Auction Date & Time: 24.11.2026, 11:00 A.M.
Third Auction Date & Time: 27.11.2026, 11:00 A.M.

Nashik-Nashik Road (0890): MDL-4498, Nashik-Unwadi Road (0893): MDL-7726, 8799, MUL-21205, 24832, Nasik-Panchavati (1721): MUL-19010, 19906, 21017, RGL-2605, Malegaon-(MA) (2832): MHP-487,
TMS-662, 663, Nashik-CIDCO (3335): MUL-21671, 22114, 22115, 22116, 26875, 26876, 28341, Nashik-Bhabha Nagar (4428): MOL-2863, MUL-21094, Sinnar-(MA) (4915): RGL-1473, Ghoti-lgatpuri-(MA) (4985):

RGL-1090

Auction Centre: Ground Floor, Spandhan Complex Appartment, Plot No. 3, Besides Madhu Sweets, Near Gangapur Road, Sawarkar Nagar, Nashik-422005

dividend(s) by 16 December 2026 for the year 2019-20. (Interim
Dividend 2019-20, Interim Div. Acct. No. 50200045214955)

Shareholders are requested to note that in case the dividend(s) are
not claimed by 16" December 2026, those equity share(s) in respect
of which the dividend (s) remain unclaimed, shall be transferred to
IEPF without any further notice to the shareholders and no liability
shall lie against the Company in respect of the equity share(s) so
transferred.

Mode of transfer of equity share (s) to IEPF.

1. Where shares are held in Physical form:

The Company will issue duplicate share certificate (s) and transfer the
said shares to IEPF. Upon issue of such duplicate share certificate(s),
the original share certificate (s) which stands registered in the name
of the shareholder will be deemed to be cancelled.

2. Where shares are held in demat form:

The Company will give appropriate instructions in the form of
Corporate Action to the Depositories such that the Depositories are
able to transfer the said shares to the demat account of the IEPF
Authority. Attention of the shareholders is drawn to the fact that both,
the unclaimed dividend(s) and the equity shareﬁs) transferred to the
IEPF can be claimed by them by making an application electronically
(Form IEPF-5). Upon submitting the duly completed form,
shareholders are required to take print of the same and send the

M/s. Enkay Castle

Address- 206, Vashi Plaza, Sector-17,
Navi Mumbai- 400 703

Whereas, the Appellants abovenamed has
filed M. A. No. 1266/2026 (Delay) In Appeal
No. AT06/00202/2026 in this Appellate
Tribunal for challenging the Order dated
01/01/2025 passed by the Maharashtra
Real Estate Regulatory Authority, Mumbai in
Complaint No. CC006000000303201.
The aforesaid Appeal came up for hearing
before the Division Bench consisting of the
Hon'ble Chairperson Shri Justice S. S. Shinde
and the Hon'ble S. M. Deshpande, Member
(A) on 21st September, 2026 when the
Tribunal has allowed to Appellants for
substitute service by way of publication of
Notice in two newspapers namely “Free
Press Journal” and “Navshakti”.

And you (The Respondents abovenamed) are
hereby summoned to appear in person or by
an Advocate before this Appellate Tribunal on
28th October, 2026 failing which the said
Appeal will be disposed off ex-parte.

Given under my hand and seal on the

' : d . physical copy duly signed along with the requisite documents | [30th September, 2026. 30.09.2026
FlrstAuctlon_Date&Tlmg. 2§.11-2026, 03-00.P-M- specified in Form IEPF-5. The physical documents should be sent to (Shri. S. S. Kharat)
Second Auction Date & Time: 26.11.2026, 03:00 P.M. MUFG Intime India Pvt. Ltd at following address. The Rules and the Registrar,

Third Auction Date & Time: 28.11.2026, 03:00 P.M.

Lathur (MA) (2873): MDL-9560, MSL-21846, 21879, MUL-23822, 24930, Udgir-(MA) (3965): MUL-9893, Ahmedpur Latur (5291): MUL-1452, 2520
Auction Centre: Muthoot Finance Ltd., Ground Floor, Mauli Sankul, CS No. 9906, Above Allahabad Bank, Ausa Road, Latur-413512

First Auction Date & Time: 25.11.2026, 11:00 A.M.
Second Auction Date & Time: 26.11.2026, 11:00 A.M.
Third Auction Date & Time: 28.11.2026, 11:00 A.M.
Pune-Osmanabad (4300): MAL-1325, MDL-4001, TMS-746

Auction Centre: Muthoot Finance Ltd., Upper Ground Floor, Shop No. 6, 7, 8, 9, Sunil Plaza, District Sports Complex, Near S.T. Bus Stand, Osmanabad, Maharashtra-413501
The auctions in respect of the loan accounts shown under the concerned branch head, will be conducted at the respective auction centres as per details provided above. In case the scheduled auctions are not
successful/completed on the specified First date, then in that event the auction(s) shall be conducted/continued on the Second Auction Date & Third Auction Date at the given auction centres as detailed above. No

further notices shall be issued in this respect.

Kohli & Sobti Advocates, D-72 Lower Ground Floor, Panchsheel Enclave, New Delhi-110017

Note: Customers can release their pledged ornaments before the scheduled auction date, against payment of dues of our client. Customer can also contact to Email ID: recoverynorth@muthootgroup.com or Call at

7834886464, 7994452462,

application form (Form |EFF-5) as prescribed by the MCA for claiming
the share (s) dividend(s) are available on the website of MCA at
www.iepf.gov.in

For any queries on the above matter, shareholders are requested to
contact-

Registrars and Transfer Agents:-
MUFG Intime India Pvt Ltd (Formerly Link Intime India Pvt Ltd)
C-101, 247 Park, LBS Marg, Vikroli West, Mumbai- 400083.
Tel: -022-49186270 E-mail:-investor.helpdesk@in.mpms.mufg.com

For JOLLY BOARD PRIVATE LIMITED

(Formerly Jolly Board Limited)
Sd-  ARJUN JOLLY

Mumbai
07" October, 2026

MANAGING DIRECTOR (DIN : 00255469)

Maharashtra Real Estate
Appellate Tribunal, Mumbai
Maharashtra Real Estate
Appellate Tribunal

Maharashtra Real Estate Appellate Tribunal
1st Floor, One Forbes Building, Thapar
House,Dr. V. B. Gandhi Road, Kala Ghoda
Fort, Mumbai 400 001

Tel: 022 35950879 / 02247763537
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MAHAGCENCO E'TENDER NOT'CE

TENDER SPECIFICATION NO. CE(C)-II/ KORADI TPS / Rfx. No. 3000072555/ 2026-27.
Name of work: - Supplying and installing Furniture and Equipment in Hospital in KTPS colony
Koradi.

Estimated Value:- Rs.1,21,66,491.00 (Excluding

GST)

Time Limit:-
Monsoon period)

4 Months (Including

Sale Date:-09.10.2026 at 11:00 Hrs to 29.10.2026

upto17:00Hrs,

GST)

Tender Fee: - Rs.5,900/- (Inclusive

Date of Submission:-30.10.2026 up to 15:00Hrs.

EMD: - Rs.1,22,000/-

Contact person- Dy. Chief Engineer (C), O/o Chief Engineer (Civil) -Ill, M.5.P.G. Co. Ltd.,
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